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Summary of work
[Shri Saugata Roy]

in the House at Zero Hour. I do not
know whether such a motion has been
moved or given notice of. It was not
«circulated along with the list of busi-
ness tody. But I find in the papers
that a no-trust motion is being put...

MR. DEPUTY-SPEAKER : It is the
‘business of the Party concerned whe-
ther they want to move or not.

SHRI K. P. UNNIKRISHNAN
(Badagara): Have you got any notice?

MR. DEPUTY SPEAKER: On the
one hand you say that it should not
‘be divulged to the press, this and that
and on the other hand you are asking
in the House whether 1 have received
notice (Interruptions) Mr Vayalar
Ravi.

SHRI VAYALAR RAVI (Chirayin-
kil): I am rising to seek a clarifica-
tion from you. I have given notice of
breach of privilege against Shri Raj
Narain—under rule 334A-—because Mr,
Raj Narain made a statement that he
was moving a motion of privilege
against the Prime Minister. I have
nothing against that he can do what-
ever he wants...

MR. DEPUTY-SPEAKER: I have
received your notice, I have to go
through the newspaper report which
you have mentioned. Without going
through that, I cannot take a decision.
1 shall revert to it tomorrow,

PARLIAMENTARY COMMITTEES—
SUMMARY OF WORK

SECRETARY : Sir, 1 beg to lay on
the Table a copy of the ‘Parliamentary
‘Committees—Summary of Work'
(Hindi and English versions) pertain-
ing t» the period 28th March, 1977 to
31st May, 1978,

MR. DEPUTY SPEAKER: Now, we
take up the call-attention.., (Inter-
ruptions) I will have to look into it
‘before you can raise it in the House.
‘There are so many notices, and I will
have to look into the notices and take

Harijang in Rohtak Distt. (CA)

decisions on them. Some of them havg
been received only this morning.
Please do not rise up in the House and
try to air your notices. Notices are
notices and they will be taken notice
of, and only after they have been taken
notice of that decisions will be made.

Now, we take up the Call-Attention.
Mr. Sarsonia.

12.05 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED INCIDENT OF TWO HARIJANS
HAVING BEEN SHOT DEAD IN VILLAJE
MorkHERI (HARYANA)
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MR, DEPUTY SPEAKER: Mr, Sar-
sonia, you will have to end it. You can
only ask for clarifications. But, you
mo‘ go on making a speech.
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MR. DEPUTY SPEAKER: FPlease
take your seat now. I know it is a very
serious issue and I will allot time
according to that. Please resume
seat now. Nothing will go on remd.“m

(Interruptions)*e

MR. DEPUTY SPEAKER: Let me
make it very clear to the other hon'ble
Members that just because a certain
sections gets up and makes some kind
of demonstration, I am net going to

 the rules. You can take it from
issuy being discussed and sccerdingly
1 know how much time is to be allpt-
There is no use just trying {0

gﬁ

SHRI FAM DHAN (Lalgani); You
should adhere to the rules fof ever
person. : o "P‘ll"'._

— —

~ “"Not Recorded.
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MR. DEPUTY- : Mr, Ram
i e .

MR. DEPUTY SPREAKER ; There are
f:.lyﬂvemm and your name is not
ere.

ot afte wrw swew : IaTETE
gRT, XF wEAr ¥ AT o EeweEw
{—zaw faan amw, N 398 @ ™
wt wrwrE T faear § e ag e @-
famforr o 4 PR, 11 A% W T,
dar &y wp—ag W @ o A
¢, forw a7 gr{eE 7 Saar gy gyT a1
" 3a fag & oo ¥ £ g% 91 9T
fowr g AT Wt fi—aregiw T
4, Iuw frox &t wore fear qan
wYT o | qrgw § W v

@ yubn  (Ryfen) : ug foid
qer g ... (wwaw) ...

v sl e g agt o
feafer w) Fwr §—agw & Al ws
< ghoat Y are e fire faeay Tar—
ar et e wgd § . . (W) .

ot whiew arey wvew ; oWt A &
ww wodr it § aft weabar
LR R g o8 o §F LR
wwred | g aeer G wd, @ a2,
cofg N Fore wo gy wordt |
wrafwal 7 e gk Wi ¢ s wraw
B 1 g forr ¢ wm e e o ay
ary e & fo ow wo el wh § )

g Forgdt 3 vl oY gk AT
G WITEY 4, TEFER AT TR
o fwt & aw g o ol A
oy W e ¥ 91 ) 1976 HER
QAT Ut 1 wN O AR g SR AT
QT aY oY, 1 oy e ey w2
. o oY, w et A e &1
¥ WSAT ©7 SHANT FTAT § ITOEE
§ o fram Gt g€, Swd A R
srp 76w B | qg e QEew ¥ 35
feareTac k| (sawew ) & wg o
ffedmaft s

o v gAT WIW (¥UTAT ) 4
art st # forr gor € fo amt
wgy T §, to% fom wiw w1 KT
QE?

MR. DEPUTY-SPEAKER: Mr.
Shyam Sunder Lal, plesse don't get
excited.

FoTeTm wgew : 3 %y @ § ¥
gt = g & 1 wrew fafeeT

THE PRIME MINISTER (SHRI
MORARJI DESAI) : I can understand
the snger of my hon. friemds on this
matter. it ig not section against sec-

tion but it i{s person against person. -~

Regarding whatever is going on in

Kanjhawala, we are taking full steps -

to see that if any wrong is done, it
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SHRI MORARJI DESAI: There is
always a little time.lag in this matter.
But when I had talked to him, I talk-
ed to him-on the very day
in the papers. That is how I learnt
about it otherwise I would not have
learnt about it. That very day he told
me that they were arrested. Then
he has given some help but I am told
that it has not reached them. We will
see that it reaches them quickly. There
is no question of anybody saying that
help should not be glven. No other
view iz going to prevail. All steps will
be taken to see that that is not extend-
ed to sny other area nor anythimg
done like that. Whatever hard steps
have to be taken will be taken.
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BHRI MORARJI DESAI: The hon. .

Members are spoiling the case by ax-
citement.

MR. DEPUTY-SPEAKER ; Yes, that
is what T do not understand.

It is a
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by a setslons court. How can there be
any further snd a different inquiry?
That ought tp'.hmd-mbna. The
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necessary. That will be done, but thve
canmot be & judicial iaquiry inly this.
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MR. DEPUTY SPEAKER : You will
have to end now.
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MR, DEPUTY SPEAKER: I do not
know why you are getting up. There
is no provocation for you to get up.
Mr. Bhagat Ram, you wind up in one

or two sentences. Otherwise, abruptly
I will ask you to sit down.
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MR. DEPUTY-SPEAKER: Please
take your seat. If you persist, nothing
will go on record, I have been warn-
ing you again and agaip that you
should wind up your speech. I have
told you a dozem times. I musi make
it clgar nes only to you but to all hon.
members concernsd. I haye given you
ample waraing, When I say you should
wind up, I give you another minute.
Again I say you should wind up and I
give you another minute. But if you
persist, 1 cannot tolerate it. You could
hanvmmdmbutmwumw

end abruptly. Please sit down. Nothing
wll.l g0 on. record Don't take down.
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MR DEPUTY-SPEAKER: He is

giving whatever. information he has.
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not .to answer; [ will intervens. - You
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‘BUSINESS ADVISORY COMMITTEE
TWENTY-FOURTH REPORT

THE MINISTER OF PARLIAMEN-
‘'TARY AFTAIRE AND LABOUR
(BHR] RAVINDRA VARMA): I move:

“That this House do agree with the
Twenty.fourth Report of the Busi-
ness Advisory Committee presented
t;“the House on the 24qh August,
1978.”

MR, DEPUTY SPRAKER: Just a

‘minute, Shrimati Chandravati wants
to make her personsl explanation. Smt,
«Chandravati, .
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